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From:

Rajesh Kumar Vaish,

Registrar (Administration), File No. XIX(1)/5/2016-17/Apptt.
High Court of Jharkhand Letter No. /Apptt.
Ranchi Dated:

To,

All the Principal District & Sessions Judges in the State of Jharkhand,
including Judicial Commissioner, Ranchi.

Sub.-  Regarding nomination for half day training proaramme for Referral Judges at regional level in the State of
Jharkhand on 121 of August, 2017

Sir,

With reference to the subject noted above, | am directed to inform that the Court has been pleased to
nominate all the Referral Judges of the State of Jharkhand, in which host as well as participating districts may
participate, except A) The Judicial Officers nominated for training at Judicial Academy Jharkhand, Ranchi or
nominated for Training / Seminar at any place and B) One Judicial Officer with criminal power for remand purposes,
for attending half day Training Programme at 5 places (Host DLSA) namely: Ranchi, Jamshedpur, Dhanbad,
Godda and Latehar on 12th of August, 2017 in proper dress.

The detail of host as well as participating districts is as follows:-

. HOST DLSA PARTICIPATING DLSA
Ranchi Ranchi, Hazaribagh, Koderma, Chatra, Ramgarh, Khunti, Simdega, Gumla
Jamshedpur Jamshedpur, Chaibasa, Seraikela i
Dhanbad Giridih, Dhanbad, Bokaro, Jamtara
Godda Godda, Deoghar, Dumka, Pakur, Sahebgan;
Latehar Latehar, Palamau, Garhwa, Lohardaga

Accordingly, All the participating Judicial Officers are accorded necessary permission to leave the
Headgquarters for attending the aforesaid half day training programme.
This is for kind information and needful

Yours faithfully,
Sd/- R.K. Vaish
Registrar (Administration)

Memono. _ 33 ')76 /Apptt. dated, the Ranchi < 5/ £l .

Copy forwarded to the Member Secretary, JHALSA, Ranchi for information with reference to his letter no.
JHALSA/1965 dated 17.07.2017 (E-mail—malsaranchi@qmail.com) / the Director, Judicial Academy Jharkhand,
Ranchi for information / the C.P.C., E-Courts Project High Court of Jharkhand, Ranchi for infosmation and getting
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uploaded the letter on the Court's website.




